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Population of Anti-British Struggles

S795. Shri Vajpayee: Will the Minis-
ter of Scientific Research and Cultural 
Affairs be pleased to refer to the 
reply given to Starred Question 
Ho. 950 on the 27th February, 1058 
and state:

(a) whether the proposal to popu-
larise the anti-British struggles o f the 
Bomman Brothers from Tamilnad has 
since been considered; and

(b) if so, the steps taken in respoct 
thereof?

The Minister of SdeatfOc Beaeareh 
and Cultural Affairs (Shrl H u u a ja t  
Kabir): (a) and (b). The matter has 
since been brought to the notice at 
the scholar entrusted with the work, 
of writing the History of Freedom 
Movement. He may, after examining 
the merits of the case, incorporate the 
part played by the Bomman Brothers 
in the anti-British struggles, in the 
proposed History.

Amind Insurance C to P M r M<L

5796. Shri Parulekar: Will the
Minister of Finance be pleased to
state:

(a) whether Government are aware 
of certain complaints of misappropria-
tion of funds of Anand Insurance 
Company Limited by its Board o f 
Directors;

(b) whether any investigations have 
been held into the allegations; and

(c) if so, how far the investigations, 
have progressed so far?

The Minister of Finance (Shri 
Morarji Desai): (a) Yes, Sir.

(b) and (c). The complaints are 
under investigation.

MOTIONS FOR ADJOURNMENT

A i r  a c c i d e n t s  a t  H o s h i a r p u r  a n d  
S a f d a r j a n g  a i r p o r t

12  h r s .

Mr. Speaker: I have received
notices of some adjournment motions 
relating to the grave tragedy result-
ing from the cradling of the IAF 
Vampire in the Safdarjang Hangar. 
I have received the aotice o f  ad-
journment motion from four hon. 
Members. It seems to be a w r y




